IN THE CEKRTRAL AIMINISTRATIVE TRIBUNAL HYLERABAD BENCH AT HYDERABAD

C.A.N0, 580/90 v .
‘ Date of Order: 22-1-1992,

Betweens'

R, Venkat Rao
.o Applicant,
and .

1. Union Ministry of Railways,
rep, by Chairman, Railway ®oard, New Delhi./

2. General Manager, sSouth Eastern Railway,
Garden Reach, Calcutta, -«

3, Divisional Railway Menager, Chakradharpur Division,
- South Eastern Railway,

4, Director of accounts (Postal)
Designated as FA & CA O (Pension) S.C.Rly,
Secunderabad, / ul
' .e Respondents,
For the Applicant: Mr, R.V,Kameswaran, Advocate (not present)
For the Respondents: Mr, N.R.Devraj, SC for Rlys,

CORAM: (/
THE HON'BLE MR.T.CHANDRASEKRHAR REDDLY : MEMBER{JUIL)

The Tribunal made the following Order:-

APPlicant is absent. Advocate for the applicant
ME., R,V.Kameswaran, is not present, alsc t.heregg no represenw-
tation on behalfgof the applicant, It is quite evident that the
applicant is not evincing any interest in prosecution of this Q.A.
In view of this position fhe 0.A.is dismissed for default with no
order as to costs, Mr,N,R.Pevraj, m& S.C.for Rlys,for the Respondents
since present,

To , ' .
1. The Chairman, Union Ministry of Railway, Rly, Board, New TLelhi,

2. The ceneral Manager, South Eastern Railways, Garden Reach,
Calcutta,

3. The Divisional Railway Manager, Chakracdharpur Division, S.E.Rly,

4. The Director of Accounts (Posta2l) Designated as FA & CaC -(Pension)

S.C.Rallway, Secunderabad,

5. One copy to Mr, R.V,Kameswaran, Advocate, Unity House, III Floor, Hvd,

{by post)
6, One copy to Mr . nN.R,Devraj, sC for Rlys, CaT Hyd, Bench,

7. One gpare copye.
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Dism SSed as withdrawn
Dlsmlssed for Defahltu——--—/

M A. Ordered/ Rejected ‘ ’

No order as to aeosts,






